ST R

MINUTES OF THE MEETING NO.04 (2023-24) OF EXPORT FACILITATION COMMITTEE (EFC) HELD ON 19.07.2023 AT 03:00 PM, VANLIYA BHAWAN, NEW DELHI

Meeting No.04 (2023-24) of EXIM Facilitation Committee (E+C) held in physical mode under the Chairmanship of Shri Subhash Chandra Agarwal, Addl. DGFT at
03:00 PM on 19.07.2023, Vanijya Bhawan, New Delhi to consider the applications for export of ‘restricted’ items

2. The following member attended the meeting:-

i Dr. Puneet Ranjan, Livestock Officer, DoAHD

ii. Sanjay Kumar Chauhan, Deputy Inspector General of Forests from MoOEF&CC
iii. Gunjan Arora, a representative from MoEF&CC

iv.Kapil Kumar, Under Secretary, MoP&NG

In attendance:
i. Shri S.K. Mohapatra , Joint DGFT “
ii. Smt. Pratibha Kumari, Deputy DGFT

3. Altogether 145 applications were considered by the EFC, out of which 24 cases were approved including 11 ex-post facto cases , 11 cases were rejected &
closed and remaining 110 cases have been deferred due to want of comments/NOC from the concerned administrative Ministry/Department or information from
the applicants. The decision of the Committee is indicated in the tabulated statement given below:

Date of
Quantity receipt of
Applied |application in
DGFT(Hgrs)

SI-No Name of the Firm DGFT (Hgrs) File No- Item Description Decision of EFC / remark

Department of Agriculture and Farmers Welfare

HQRXEXLAPPLY0ODOD0250AM Deferred due to want of comments
1 HARIDAS NANJI AND SONS | Petal .05.
23 Safflower Petals 1008 Kgs 19.05.2022 / NOC from DoA&FW (Trade Div).

Deferred due to want of
comments / NOC from DoA&FW,
A deficiency has been raised
stating that the firm needs to
apply in DoA&FW in their
HQRXEXLAPPLY00001708AM i E08 Hics 35.08.2003 p‘rescri.bed proforma on the

23 given link-
https://seedexim.gov.in/
DoA&FW will obtain comments
from EP & horticulture
department in this case.

2 MAINAAM GARDEN

Deferred due to want of
comments / NOC from DoA&FW.
A deficiency has been raised
stating that the firm needs to
apply in DoA&FW in their
HQRXEXLAPPLY00001814AM CASHEW NUT SEEDLING 20000 Pes 16.09.2022 prescribed proforma on the

23 given link-
https://seedexim.gov.in/
DoA&FW will obtain comments
from EP & horticulture
department in this case.

3 R. J. INTERNATIONAL




Lychee (Litchi Chinensis) Asokha
pendulum (Saracaasoca)/ Fig (Ficus
Carica)/Jack Fruit (Artocarpus
heterophyllus) /Jamun
(SyzygiumCumini) /Bilumbi

Deferred due to want of
comments / NOC from DoA&FW.
A deficiency has been raised
stating that the firm needs to
apply in DOA&FW in their

23

CHEERAKUZHY AGRO DEVELOPERS HQRXEXLAPPLY00001876AM {Averrhoa bilimbi)/Bread Fruit 26.00.2022 prescrlPed proforma on the
PRIVATE LIMITED 23 e Rhd given link-
(Artocarpus altilis)/Mango Varieties ; _
(Mangifera Indica)/Lemon Varieties https://seedexim.gov.in/
(Citrus Limon)/ Orange (Citrus x DoA&FW will obtain comments
Sinensis) /Tamarind (Tamarindus from EP & horticulture
indica) department in this case.
LYCHEE MARY GOLD
(Veitchlamerriliii) LYCHEE MARY
GOLD (Veitchiamerrillii)
RAMBUTAN (Nephrolepisexaltata)
MANGO (Mangifera Indica) Deferred due to want of
MANGO (Mangifera Indica) comments / NOC from DoA&FW.
MANGO (Mangifera Indica) A deficiency has been raised
VELVET APPLE (Diospyros blancol) stating that the firm needs to
r‘:ATES APSPLE S apply in DOA&FW in their
yZygiumsamarangense, 2
NATIONAL ROSE GARDEN r;;:nxexmppwooomssom NJAVEL (Syzygiumeumini) 27.09.2022 :i':::'::.f prfusiny on she
RAMAPPLE (Annona squamaosa
samaranganse) https://seedexim.gov.in/
ALL SPICE { Pimenta racemose) DoA&FW will obtain comments
JACK GUMLESS (Artocarpus from EP & horticulture
heterophyllus) department in this case.
BILIMBI (Averrhoa bilimbi)
AVACADO (Persea americana)
MALAYALAN APPLE
(Syzyglumsamarangense)
JACK (Artocarpus heterophyllus)
Deferred due to a deficiency
LIVE PLANTS, TREE PELTOPHORUM being raised stating that the firm
COTTONWOOD ;‘?RKEXLA?PLYGODO‘IQHAM INERME, ZIZIPHUS SPINACHRISTII, 06.10.2022 needs to clarify areason for
HIBISCUS TILIACEUS making application for non
restricteditem.
Reject due to not providing any
R 1 INTERNATIONAL HQRXEXLAPPLYOD001999AM CASHEW NNIT SEEDLING 1910.2022 reply to the deficiency letter

raised within the prescribed time
period




MONDAL ENTERPRISE

HORXEXLAPPLYDO002017AM
23

CASHEW NUT SEEDLING

80000 Pcs

23.10.2022

Reject due to not providing any reply
to the deficiency letter raised within
the prescribed time period

JAY JAY SERVICES

HQRXEXLAPPLYD0002058AM
23

Nux Vomica dried seeds

162 MTs

03.11.2022

Deferred due to want of comments /
NOC from DoARFW (Trade Div).

10

INCREDIBLE WORLD PRIVATE
LIMITED

HOQRXEXLAPPLYO0D02269AM
23

NON-BASMATI RICE IN HUSK
(PADDY) OTHER THAN SEED
QUALITY

10000 MTs

02.01.2023

Deferred due to non —furnishing of
affidavit by the firm{as prescribed in
Trade Notice No. 35 dated
25.10.2018}.

The application was approved on ex-
post facto basis in EFC meeting no.
11 dated 22.02.2022 on the basis of
Comments/ NOC received from
DoA&FW vide OM No. 1-79/2020-5D
(P} (Itern No. 11) dated 13.02.2023
has approved the export for 10,000
MTs NON BASMATI RICE IN HUSK
(PADDY} OTHER THAN SEED QUALITY
to Nepal by M/s INCREDIBLE WORLD
PRIVATE LIMITED.

Export authorization is yet to be
issued.

A deficiency has been raised stating
that the firm needs to submit
affidavit.

11

GREENSTEM NURSERY AND
EXPORTER

HORXEXLAPPLYOQO02303AM
23

LIVE FRUIT PLANTS

12700 NQs.

05.01.2023

Reject due to not providing any reply
1o the deficiency letter raised within
the prescribed time period.

12

GREENSTEM NURSERY AND
EXPORTER

HQRXEXLAFPLYJ0002320AM
23

LIVE FRUIT PLANTS

11505Nos

11.01.2023

Reject due to not providing any reply
to the deficiency letter raised within
the prescribed time period.

13

SHIFA INTERNATIONAL TRADES

HORXEXLAPPLYD0002354AM
23

PLANTS AND PARTS OF PLANTS

200 MTs

18.01.2023

Deferred due to want of commaents /
NOC from CoARFW.

A deficiency has been raised stating
that the firm needs to apply in
DoA&FW in their prescribed
proforma on the given link-
https://seedexim.gov.in/

DoA&FW will obtain comments from
EP & horticulture department in this
case.




14

PROLINE SEEDS COMPANY INDIA PVT
LTD

HORXEXLAPPLYOG002370AM

13

ONION-VARIETY BOMBAY RED

5 MTs

23.01.2023

Deferred due to want of comments /
NOC from DoARFW.

A deficiency has been raised stating
that the firm needs to apply in
DoA&FW in their prescribed
proforma on the given link-
https://seedexim.gov.in/

DoA&FW will obtain comments from
EP & horticulture department in this
case,

15

DCM SHRIRAM LIMITED

HORXEXLAPPLYO0002526AM |Hybrid Rice (Paddy] Reshma 786

23

/550/688 Treated Seeds

300 MTs

28.02.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-167/2023-
SOV [287th EXIM- Export -12) dated
31,07.2023 approving the export for
300 MTs Hybrid Rice {Paddy) Reshma
786 /650/688 Treated Seeds to Nepal
by M/s DCM SHRIRAM LIMITED

16

DCM SHRIRAM LIMITED

HORXEXLAPPLYODOD2524AM Hybrid Rice {Paddy) Bio Rice

23

453/650 WIP Treated Seeds

1470000 KGs

27.02.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-167/2023-
SOV {287th EXIM- Export -11) dated
31.07.2023 approving the export for
1470000 KGs Hybrid Rice {Paddy} Bio
Rice 453/650 WIP Treated Seeds to
Philippines by M/s DCM SHRIRAM
LIMITED

17

PATEL SEED COMPANY

HORXEXLAPPLY0OQ00167AM |ONION SEED NASIK RED N-53

24

VARIETY 50 KG BULK PACKING

123 MTs

20.04.2023

Approved. On the basis of the
Camments / NOC from DoA&FW are
received vide OM No. 1-157/2022-50
W (277TH -EXIM-Export-41 dated
06.09.2022. Accordingly, EFC has
approved the export for 123 MTs Of
ONION SEED NASIK RED N-53
VARIETY 50 KG BULK PACKING to
Kenya, UAE & Afghanistanby M/s
PATEL SEED COMPANY

18

UTTAM & BROTHERS

HORXEXLAPPLYOOOQO179AM

24

ONION SEEDS {VEGETABLE SEEDS)

400 MTs

24.04.2023

Deferred due to want of comments /
NOC from DoARFW.

A deficiency has been raised stating
that the firm needs te apply in
DoA&FW in thelr prescribed
proforma on the given link-
https://seedexim.gov.in/

DoA&FW will obtain comments from
EP & horticulture department in this
case.




19

LOHIA BROTHERS PVT LTD

HORXEXLAPPLYO0000310AM
24

Pongamia Pinnata seeds [Karanja
Seeds)

I MTs

08.05.2023

Deferred due to want of comments /
NOC from DoA&FW.

20

ADVANTA ENTERPRISES LIMITED

HORXEXLAPPLYDOOC 2345AM
24

Hybrid Rice Seeds Swarna 2

150000 KGs

09.05.2023

Approved on the basis of the
comments / NOC from DoA&FPW are
received vide OM No. 1-163/2022-
SV (283RD EXIM- Export -28) dated
20.03.2023 approving the export for
1,50,000 KGs Hybrid Rice Seeds
Swarna 2 to Sierra Leone by M/s
ADVANTA ENTERPRISES LIMITED.

21

SHRI BALAIEE TRADERS

HQRXEXLAPPLYOO000389AM
24

NON BASMATI RICE IN HUSK
{PADDY) OTHER THAN SEED
QUALITY

23500 MTs

10.05.2023

Approved on the basis of the
Comments / NOC from
DoA&FWarereceived vide OM No. 1-
79/2020-50 (F) {item No. 1) dated
05.07.2023. Accordingly, EFC has
approved the export for 23,500 MTs
NON BASMATI RICE IN HUSK (PADDY)
OTHER THAN SEED QUALITY to Nepal
by M/s SHRI BALAJEE TRADERS.

22

ADVANTA ENTERPRISES LIMITED

HOQRXEXLAPPLYQ0000334AM
24

Hybrid Rice Seeds Swarna 2

150000 KGs

11.05.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM Ng. 1-163/2022-
SD.Iv (283" EXIM- Export -29} dated
20.03.2023 approving the export for
1,50,000 KGs Hybrid Rice Seeds
Swarna 2 to Senegal by M/s
ADVANTA ENTERPRISES LIMITED

23

ADVANTA ENTERPRISES LIMITED

HORXEXLAPPLYOOQ00395AM
24

Hybrid Rice Seeds North South
Hybrid Dhan - 5 {Golden 1)

300000 KGs

11.05.2023

Approved on the basis of the
Commaents / NOC from DoARFW are
received vide OM No. 1-163/2022-
SD.IV (283RD EXIM- Export -31) dated
20.03,2023 approving the export for
3,00,00C KGs Hybrid Rice Seeds
North South Hybrid Dhan - 5 (Golden
1) to Bangladesh by M/s ADVANTA
ENTERPRISES LIMITED




24

ADVANTA ENTERPRISES LIMITED

24

HQRXEXLAPPLYOD000396AM

Hybrid Rice Seeds Swarna 2

150000 KGs

11.05.2022

Approved on the basis of the
Camments / NOC from DoARFW are
received vide OM No. 1-163/2022-
SO.v (2837 EXIM- Export -35} dated
20.03.2023 approving the export for
1,50,000 KGs Hybrid Rice Seeds
Swarna 2 to Ghana by M/s ADVANTA
ENTERPRISES LIMITED

25

ADVANTA ENTERPRISES LIMITED

24

HQRXEXLAPPLYGO000400AM

Hybrid Rice Seeds Swarna 2

150000 KGs

11.05.2023

approved on the basis of the
Comments / NCC from DoA&FW are
received vide OM No. 1-163/2022-
SD.IV (283RD EXIM- Export -34) dated
20.03.2023 approving the export for
1,50,000 KGs Hybrid Rice Seeds
Swarna 2 to Cote D fvoire by M/s
ADVANTA ENTERPRISES LIMITED

26

ADVANTA ENTERPRISES LIMITED

24

HQRXEXLAPPLYODO00A03AM

Rice Seeds ADV 8577

Hybrid Rice Seeds PAC 801/Hybrid
Rice Seeds PAC 8744 Plus/Hybrid

240000 KGs

11.05.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-163/2022-
SOV [283RD EXIM- Export -36) dated
20.03.2023 approving the export for
2,40,000 KGs Hybrid Rice Seeds PAC
801/Hybrid Rice Seeds PAC 8744
Plus/Hybrid Rice Seeds ADV 8577 to
Nepal by M/s ADVANTA
ENTERPRISES LIMITED

27

ADVANTA ENTERPRISES LIMITED

24

HOQRXEXLAPPLYOODC0405AM

Hybrid Rice Seeds Swarna 2

100000 KGs

11.05.2023

Approved on the basis of the
Comments / NOC from DoA&W are
received vide OM No. 1-163/2022-
sp.v {28377 EXIM- Export -30) dated
20.03.2023 approving the export for
1,00,000 KGs Hybrid Rice Seeds
Swarna 2 to Cameroon by M/s
ADVANTA ENTERPRISES LIMITED

28

ADVANTA ENTERPRISES LIMITED

24

HQRXEXLAPPLYCOO004D6AM

Hybrid Rice Seeds Swarna 2

200000 KGs

11.05.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-163/2022-
SD.IV (2837 EXIM- Export -33) dated
20.03.2023 approving the export for
2,00,000 KGs Hybrid Rice Seeds
Swarna 2 to Mali by M/fs ADVANTA
ENTERPRISES LIMITED




25

ADVANTA ENTERPRISES LIMITED

HQRXEXLAPPLYQOOO0407AM
24

Hybrid Rice Seeds Swarna 2

150000 KGs

11.06.2023

Approved on the basis of the
Comments / NCC from DoA&FW are
received vide OM No. 1-163/2022-
SD.IV (283RD EXIM- Export -32} dated
20.03.2023 approving the export for
1,50,000 KGs Hybrid Rice Seeds
Swarna 2 to Burkina Faso by M/s
ADVANTA ENTERPRISES LIMITED

30

DHARINI AGRC EXPORY

HORXEXLAPPLYODQO0298AM
24

BALE OF COMPRESS PEANUT
SHELLS

400 KGs

06.05.2023

Deferred due to want of comments /
NQOC from DoA&FW.

31

BHARAT NURSERY PVT LTD

HORXEXLAPPLYOD000559AM
24

Of Onion-Perishable Goods

500 KGs

25.05.2023

Defarred due to want of comments /
NQC from DoA&FW.

A deficiency has been raised stating
that the firm needs to apply in
DoA&FW in their prescribed
proforma on the given link-
https://seedexim.gov.in/

DoA&FW will obtain commaents from
EP & horticulture department in this
case

32

BHARAT NURSERY PVT LTD

HQRXEXLAPPLY00Q00560AM
24

Of Onion-Perishable Goods

11000 KGs

25.05.2023

Deferred due to want of comments /
NQC from DoA&FW.

A deficiency has been raised stating
that the firm needs to apply in
DoA&FW in their prescribed
proforma on the given link-
https://seedexim.gov.in/

DoA&FW will obtain commaents from
EP & herticulture department in this
case

33

KARANJA SEEDS

HQRXEXLAPPLYODO00595AM
24

ONION SEEDS NASIK RED

100000 KGs

01.06.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-167/2023-
SD.IV {287th EXIM- Export -27} dated
31.07.2023 approving the export for
100000 KGs ONION SEEDS NASIK RED
1o Bangladesh by M/s KARANIA
SEEDS




34

ABDUL MAJID SARKAR AND SONS

24

HQRXEXLAPPLYOOO00601AM

ONION SEEDS

200 MTs

02.06.2023

Deferred due to want of comments /
NOC from DoA&FW.

A deficiency as been raised stating
that the firm needs to apply in
DoA&FW in their prescribed
proforma en the given link-
https://seedexim.gov.in/

DoA&FW will obtain comments from
EP & horticulture department in this
case

35

ADVANTA ENTERPRISES LIMITED

24

HORXEXLAPPLYQODDOGO4AM

Hybrid Rice Seeds Swarna 2

500000 KGs

05.06.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-163/2022-
SD IV (283RD EXIM- Export -23) dated
20.03.2023 approving the expert for
5,00,000 KGs Hybrid Rice Seeds
Swarna 2 to Ghana by M/fs ADVANTA
ENTERPRISES LIMITED

36

ZENITH HYBRID SEEDS PRIVATE
LIMITED

24

HORXEXLAPPLYOQ000608AM

Paddy Seeds

5KGs

06.06.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-167/2023-
SD.IV {287th EXIM- Export -10) dated
31.07.2023 approving the export for
5 KGs Paddy Seeds to Australia by
/s ZENITH HYBRID SEEDS PRIVATE
LIMITED

37

RAMA KRISHNA HYBRID SEEDS

24

RBORXEXLAPPLYODCOOE56AM

Onion Seeds

40000 KGs

17.06.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-165/2023-
SD.IV (285th EXIM- Export -35) dated
18.05.2023 appreving the export for
40000 KGs Onicn Seeds to UAE by
M/s RAMA KRISHNA HYBRID SEECS

38

EAST WEST SEEDS INCIA PRIVATE
LIMITED

HORXEXLAPPLYOO0OO755
AM24

Of Onion-PREMA/ CAYO/ RED
JEWEL/ TERIA/ SUPER YALI

22500 KGs

29.06.2023

Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-166/2023-5D
IV {286TH -EXIM-Export-39 dated
26.06.2023, Accordingly, EFC has
approved the export for 22500 KGs
Of Onion-PREMA/ DAYD/ RED
JEWEL/ TERIA/ SUPER YALI to Senegal
by M/s EAST WEST SEEDS INDIA
PRIVATE LIMITED




Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-166/2023-50
IV (286TH -EXIM-Export-45) dated
26.06.2023. Accordingly, EFC has
approved the export for 8000 KGs

GLOBAL FIELD AND FARM SEEDS  [HOQRXEXLAPPLYODOOOGT? Onion seeds to Kenya by M/s GLOBAL
I .06.202
3 privatz LMITED AM24 onian seeds 8000 KGs 22062023 o5 1 AND FARM SEEDS PRIVATE
LIMITED
Deferred due to want of comments /
HQRXEXLAPPLYOOCOOBED [NON BASMATI RICE PADDY NOC fram DoA&FW
40 |LAXMIRICE MILL KG 05.202 :
LAXMIRIC AM24 OTHER THAN SEED QUALITY |00 KOS 30.06.2023
Deferred due to want of comments /
7 NOC from DeA&FW.
a1 M/S DALMIA TRADERS HQRXEXLAPPLYO0000791 |NCN BASMATI RICE PADDY 10000 MTs 30.05.2023
AM24 OTHER THAN SEED QUALITY
Deferred due to want of comments /
HQRXEX
¢7 |siiv BARDANA STORE QRXEXLAPPLYOD0O0896 |NON BASMATI RICE PADDY 5000 MTs 02072073 |NOCfrom DoA&FW.
AM24 QTHER THAN SEED QUALITY
Deferred due to want of comments /
43 KALLAN SHAH EXIM PRIVATE HORXEXLAPPLYCOUO0931 |NON BASMATI RICE PADDY 31000 MTs 05.07.3023 NOC from DoA&FW.
LIMITED AM24 OTHER THAN SEED QUALITY
Approved on the basis of the
Comments / NOC from DoA&FW are
received vide OM No. 1-167/2023-
SD.IV (287th EXIM- Export -29) dated
31.07.2023 approving the export for
40000 KGs ONION SEEDS BOMBAY
Hi APPLY! 2
44 KARANIA SEEDS ASZ):EXL +Y0000093 CNICN SEEDS BOMBAY RED 40000 KGs 05.07.2023 RED to Bangladesh by M/s KARANIA
SEEDS
Deferred due to want of comments /
NON BASM, N HUSK
HORXEXLAPPLY00000934 ATIRICE 1N HUS NCC from DaA&FW.
45 K W.TRADING CO. AM24 (PADDY) OTHER THAN SEED 30000 MTs 05.07.2023
QUALITY
Approved on the bas’s of the
Comments / NOC from DoA&FW are
received vide OM No. 1-167/2023-
SD.IV (287th EXIM- Export -28) dated
31.07.2023 approving the export for
50000 KGs ONION SEEDS NASIK RED
PPLY!
46 |KARANJA SEEDS HORXEXLAPPLYOJOBOS37 | )\ 10N sEEDS NASIK RED 50000KGs  |06.07.2023  |to Bangiadesh by M/s KARANIA
AM24 SEEDS
Deferred due to want of comments /
NON-BASMATI RICE IN HUSK
H
47 |KALLAN SHAH & COMPANY A&F;);EKLAPPLYOOOOO%S (PADDY) OTHER THANSEED  |20000MTs  |og.07.2023 | VOC Trom DoA&Fw.

QUALITY




NON-BASMATI RICE [N HUSK

Deferred due to want of comments /

E 51 NOC from DoARFW.
a8 SHREE GANESH TRADING HORXEXLAPPLYODOC0S {PADDY) OTHER THAN SEED 24500MTs 06.07.2023
AM24
QUALITY
HORKEXLAPPLYOOOD0S5S NON BASMATI RICE IN HUSK Deferred due to want of comments /
49 SHARDA DEVI FOODS AIS’\M (PADDY) OTHER THAN SEED 30500 MTs 09.07.2023 NOC from DoA&FW.
QUALITY
HORXEXUAPPLYOGO00958 Deferred due to want of cemments /
50 NANPARA HONEY SUPPLIERS ASIM Paddy Non Basmati 500 MTs 10.07.2023 NOC from DoABFW,
NON BASMATI RICE IN HUSK Deferred due to want of comments /
O
51 |PANKAI TRADING COMPANY E%Z);EXLAPPLYOOO 0362 (PADDY) OTHER THAN SEED 5000 MTs 11.07.2023 NOC from DoAGFW.
QUALITY
NON BASMATI RICE IN HUSK Deferred due to want of comments /
H APPLY 00
52 |AGARWAL RICE MILL Aﬁi’f“ 00000985 |14 bDY} OTHER THAN SEED 20000 MTs 11.07.2023  |NOCfrom DoA&FW.
QUALITY
NON BASMAT! RICE IN HUSK Deferred due 1o want of comments /
H 000971
53 [/AGDANBA BHAWANI QRXEXLAPPLYOOODOS71 |0, vy OTHER THAN SEED 15000 MTs 12072023 |NOCfrom DoAKFW.
FNTERPRISES PRIVATE LIMITED AM24
QUALITY
BASMATI R HUSK Deferred due to want of comments /
NON ATI RICE IN
PP 0 NOC from DoA&FW.
54 AASTHA TRADERS HORXEXLAPPLYOO000S75 (PADDY) OTHER THAN SEED 5000 MTs 13.07.2023
AM24
QUALITY
Deferred due to want of comments /
HORXEXLAPPLYODQO0S76 |Onion Seeds (Quality Bombay NOC from DoA&FW.
5 RGA ] REGD 10000 KGs 14.07.2023
5 DURGA SEED FARM { ) AM24 Red}/ {Quality Black Gold)
Department of Animal Husbandry and Dairying
Approved on the basis of the
Comments / NOC from
DoAH&Dreceived vide OM dated
18.072023 approving the export of
3800 Nos. of Frozen Bovine Semen by
56 HISAR BOVINE SPERM STATION & HQRXEXLAPPLYOOO01784AM FROZEN BOVINE SEMEN 4275 Nos 08.09.2022 M/s HISAR BOVINE SPERM STATION
RESEARCH CENTER 23 & RESEARCH CENTER
Deferred DoAH&D vide OM dated
26.12.2022 have stated that this
department has no objection. Further
export of same item is subjected to
comments/ NoC from MoEF&CC
RQRXEXLAPPLYOD0D2379AM |5elf feedingBird{feedi f {wildife).
r
57 |GREESHMA RAVIKUMAR 2;1 5:9 d::e::‘egﬂ' eeding o 1No. 26.01.2023 An OM has been sent to MoEF&CT
! (wildlife) to furnish comments/ NoC.
Comments/NCC from MoEF&CC
{wildlife) is awaited.
Deferred due to want of comments /
58  |JKENTERPRISE S?RKEXLAPPLYGUWMEZAM PURE SAHIWAL EMBRYOS 260 Nos. 14.02.2023 NOC frem DoAHD
) ) ) Deferred due to want of camments /
Indian Council of Agricultural BUFFALD :-- PURE-BRED BREEDING
59 |Research (CENTRAL GOVERNMENT ;?RXEMAPP”OOOOZBBAM ANIMALS-OTHER THAN MILKING |15 Nos. 28.03.2023 NOC from DoAHD
AND AGENCIES) ANIMAL
RAW HIDES AND SKINS-OF Deferred due to want of comments /
60 |OVERSEAS TRADE WELL HORXEXLAPPLYQOODZTA7AM | b e L0, INCLUDING BUFFALD 10000 Nos. 29.03.2023 NOC from DeAHD

23

CALF




HQRXEXLAPPLY00002700AM

OF OTHER CEREALS RICE HUSK,

Deferred due to want of comments /

61  |ANURAG TRADING 7 CHURA BHUNSA, RICE BRAN & 10000 MTs 23.03.2023 NOC from DoAHD
HUSK
Deferred. Firm has been asked to
62 TINOPAL DAIRY WALA RQRXEXLAPPLYQQ000124AM |FROZEN SEMEN FROM MURRAH 13000 Nos. 13.00.2023 furmsh c.ertam d?oct.Jment's &
24 BUFFALO{ BOVINE SEMEN} infarmation which is awaited from
the firm.
Deferred. Firm has been asked to
B3 TINOPAL DAIRY WALA HQRXEXLAPPLYQO000107AM | FROZEN SEMEN FROM MURRAH 70 KGs 12.04.2023 furnish certain documents &
24 BUFFALC{ BOVINE SEMEN) information which is awaited from
the firm.
Deferred due to want of comments /
64  |DAAWAT FOODS LIMITED ;'SRKEXLAPPWODDDMSZAM ALFALFA GRASS $6 MTs 18.04.2023 NOC fram DoAHD
Deferred due to want of comments /
65  |DAAWAT FOODS LIMITED ;'SRKEXLAPPLYODUUUISE’AM ALFALFA GRASS 96 MTs 18.04.2023 NOC from DoAHD
Deferred due to want of comments /
HORX
66  |ROBIN FRANCIS 23 EXLAPPLYODDCOLEZAM |, | eALFA HAY 2500 MTs 19.04.2023 NCC from DoAHD
Deferred due to want of comments /
67 |THIRAVIAM INTERNATIONAL ;l:lRXEXLAPPLYOOOOUlBZAM WHEAT STRAW 2000 MTs 25.04.2023 NOC from DoAHD
Deferred due to want of comments /
88 |KEVIN CORPORATION ;?Rxsxmppwoooooaazw ALFALFA HAY 5000 MTs 18.05.2023 NGC from DoAHD
Deferred due to want of comments /
68 |DAAWAT FOODS LIMITED ;SRXEXLAPPLYODGOUDESAM ALFALFA GRASS 24 MTs 05.04.2023 NOC from DoAHD
Deferred due to want of comments /
HOR!
70 |SHRIRAGHUVANSH ENTERPRISES 23 XEXLAPPLYODOODS3AAM |\ 26 BRAN 4800 MTs 23.05.2023 NOC fram DoAHD
Deferred due to want of comments /
HOR
71 |CHEMPOUIS INDIA PRIVATE LIMITED zf XEXLAPPLYDOO0OS62AM |, 1 eat straw 3410 KGs 26.05.2023 NOC from DoAHD
Deferrecd due to want of commenits /
72 |AESTHETICA IMPEX ;'fRXEmePLYUOOOOSGaAM ALFALFA HAY 200000 KGs 26.05.2023 NQOC from DoAHD
Deferred due to want of comments /
HORXEXLAPPLYDQO00S52
73 |ORIENT EXPORTS PVT LTD Aam MAIZE BRAN 2000 MTs 08.07.2023  |NOCfrom DoAHD
Rejected.As per OM received from
DoAHD dated 20.06.2023 EFC has
decided not to issue export
74 KANLASH GARMENTS AND HQRXEXLAPPLYQOQ0Q758 WHEAT BRAN 1 T 5 502 authorisation for export of wheat
HANDICRAFTS AMZ4 0000 MTs 9.06.2023 p
bran.
Rejected.As per OM received from
DoAHD dated 20.06.2023 EFC has
decided not to issue expert
HQRXEXLAPPLY! Teati
75 K &S Sadhukhan Q LY0000775 WHEAT BRAN 50000 MTs 30.06.2023 authorisation for export of wheat
AM24 bran.
Rejected.As per OM received from
DoAHD dated 20.06.2023 EFC has
HQRXEXLAPPLYODOD0725 decided not to issue export
76 B B ENTEAPRISE AM24 WHEAT BRAN 5000 MTs 28.06.2023 authorisation for export of wheat

bran.




77

M/s. MOUSUM! ENTERPRISE

AMZ4

HORXEXLAPPLYO0O006S7

WHEAT BRAN

5000 MTs

25.06.2023

Rejected.As per OM received from
DoAHD dated 20.06.2023 EFC has
decided not to issue export
autharisation for export of wheat
pran.

Ministry of Environment Forest and Clim

ate Change (SU

Division)

78

BLUE DIAMOND AGENCIES

23

HORXEXLAPPLYOO002250AM

Agarwood Chips

5000 KGs

05.01.2023

Deferred on the basis of Comments /
NOC received fram M/o EF&CC{SU
Div} vide OM dated 08.02.2023
sought documents from the firm.Firm
has submitted the relevant
documents vide e-mall dated
28.07.2023. Comments / NOC from
M/ o EF&CC (SU Div) is awaited.

79

RAJ K.ENTERPRISES

23

HORXEXLAPPLYDDOO2321AM

RSW obtained from Pattaland

10,322 Mts

12.01.2023

Comments / NOC from M/o EF&CC
{SU Div} received vide OM No. 5-
7/2023-SU dated 15.06.2023.

Export authorization will be issued as
and when the quota for Tamil Nadu is
notified.

g0

GLOWIDE TRADE WINGS

23

HORXEXLAPPLYOODO2407AM

KOTO MUSICAL INSTRUMEN

Q01 MTs

£.252000000000

02.02.2023

Comments / NCC from M/o EF&CC
{SU Div) received vide OM No. 5-
7/2023-50 dated 14.06.2023.

Export authorization will be issued as
and when the quota for Tamil Nadu is
notified.

81

GAZALI EXPORTS

23

HORXKEXLAPPLYDOO02397AM

AGARWOOD

67.1 MTs

01.02.2023

Rejected & closed due to non-
furnishing of relevant documents
from the firm after several
reminders.

82

LIMITED

BANU HASHIM ENTERPRISES PRIVATE

23

HORXEXLAPPLYOOD02472AM |AGARWOOD CHIPS AND

POWDERAGAR OIL

26500 KGs

15.02.2023

Daferred on the basis of Comments /
NOC received from M/o EF&CC (SU
Div) vide OM No. EF No. 5-9 /2023-
SU dated 23.02.2023 te furnish
relevant documents.

A deficiency has been raised stating
that the firm needs to submit the

documents.

Reply is still awaited from the firm.




LONG CYCLE CHENNA|

HQRXEXLAPPLYDO0D2465AM
23

RED SANDERS WOOCG OBTAINED
FROM ARTIFICIALLY REGENERATED
SOURCE FROM PATTALAND

25.538 MTs

15.02.2023

Deferred due to want of comments /
NOC from M/ EF&CC (SU Div)

84

YINDU SANDALWOQD PRIVATE
LIMITED

HQRXEXLAPPLYG0002479AM
23

RED SANDERS (71 RS LOGS - 6.0026
MT)

6.002 MTs

17.02.2023

Deferred due to want of comments/
NoC from PCCF & HoFF, Andhra
Pradesh .

85

VENKATA SAI ENTERPRISES

HORXEXLAPPLYODCO2492AM
23

RED S5ANDERS WQOD ROOTS
OBTAINED FROM PATTALAND

17.796 MTs

20.02.2023

The guota for Andhra Pradesh for
Finacial year 2023-24 has been
exhausted and therefore, no new
authorization will be issued far RED
SANDERS WOOD IN LOGFORM AND
ROOTS, OBTAINEG FROM
ARTIFICICALLY QRIGIN FROM
PATTALAND.

Applicaticn will be considered fresh
from 1st April, 2024,

86

M K INTERNATIONAL REALTY
PRIVATE LIMITED

HQRXEXLAPPLY(D002622AM
23

RED SANDERS WOOD IN LOGFORM
AND ROOTS, OBTAINED FROM
ARTIFICICALLY CRIGIN FROM
PATTALAND

81.38 MTs

10.03.2023

The guota for Andhra Pradesh for
Finacial year 2023-24 has been
exhausted and therefore, no new
authorization will be issued for RED
SANDERS WOOO IN LOGFORM AND
ROCTS, OBTAINED FROM
ARTIFICICALLY ORIGIN FROM
PATTALAND.

Application will be considered fresh
from 1st April, 2024.

87

ALMIGHTY AQSA EXPO LLP

HOQRXEXLAPPLYOODG2683AM
23

PATTALAND (ARTIFICIALLY
PROPAGATED) RED SANDERS
WOQOD 300 LOGS

18.211 MTs

21.02.2023

The quota for Andhra Pradesh for
Finacial year 2023-24 has been
exhausted and therefore, no new
authorization will be issued for RED
SANDERS WOOD N LOGFORM AND
ROOTS, OBTAINED FROM
ARTIFICICALLY CRIGIN FROM
PATTALAND.

Application will be considered fresh
from 1st April, 2024,




28

ALMIGHTY AQSA EXPO LLP

23

HQRXEXLAPPLYOQOD2890AM

PATTALAND [ARTIFICIALLY
PROPAGATED) RED SANDERS
WOOD 186 LOGS

8.689 MTs

21.03.2023

The quota for Andhra Pradesh for—‘
tinacial year 2023-24 has been
exhausted and therefore, no new
authorization will be issued for RED
SANDERS WOOD IN LOGFORM AND
ROQTS, OBTAINED FROM
ARTIFICICALLY ORIGIN FROM
PATTALAND.

Application will be considered fresh
from 1st April, 2024.

89

ALMIGHTY ACISA EXPO LLP

23

HORXEXLAPPLYOODOZE9 1AM

PATTALAND{ARTIFICIALLY
PROPAGATED) RED SANDERS
WOO0D 99 & 11 LOGS

6.552 MTs

21.03.2023

The guota for Andhra Pradesh for
Finacial year 2023-24 has been
exhausted and therefore, no new
authorization will be issued for REG
SANDERS WOOD IN LOGFORM AND
ROOTS, OBTAINED FROM
ARTIFICICALLY CRIGIN FROM
PATTALAND.

Application will be considered fresh
from 1st April, 2024.

90

ALMIGHTY AQSA EXPO LLP

23

HORXEXLAPPLYO00026%2AM

PATTALAND [ARTIFICIALLY
PROPAGATED) RED SANDERS
WO0OD 228 LOGS

9.763 MTs

21.03.2023

The quota for Anghra Pradesh for
Finacial year 2023-24 has been
exhausted and therefore, no new
authorization will be issued for RED
SANDERS WOOD IN LOGFORM AND
ROOTS, OBTAINED FROM
ARTIFICICALLY ORIGIN FROM
PATTALAND.

Application will be considered fresh
from 1st April, 2024.

91

NISHANT AROMAS PRIVATE LIMITED

24

HORXEXLAPPLYOOOD0174AM

SANDALWOOD OiL

1KG

21.04.2023

Deferred due to want of comments /
NOC from M/o EF&CC {SU Div)

92

RAAT! RAJAN IMPEX

24

HQRXEXLAPPLY(0000446AM

FROM PATTALAND

RED SANDERS WOOD IN LOG FORM
OBTAINED FROM ARTIFICIAL ORIGIN 98.502 MTs

15.05.2023

The quota for Andhra Pradesh for
Finacial year 2023-24 has been
exhausted and therefore, no new
authorization will be issued for RED
SANDERS WOOD IN LOGFORM AND
ROOTS, OBTAINED FROM
ARTIFICICALLY QRIGIN FROM
PATTALAND.

Application will be considered fresh
from 1st April, 2024,

93

vAMA RIBEONS & BOWS INDIA
PRIVATE LIMITED

24

HORXEXLAPPLYODDOO4ABAM

RED SANDERS WOOD IN LOG
FORM{WITHOUT BARK-

ARTIFICIALLY PROPAGATED ORIGIN}

7.169 MTs

15.052023

Ceferred due to want of comments /
NOC from M/o EF&CC {SU Div)




HORXEXLAPPLYDOO00S66AM

RED SANDERS WOOD RCOTS

The quota for Andhra Pradesh for
Finacial year 2023-24 has been
exhausted and therefore, no new
authorization will be issued for RED
SANDERS WOOD IN LOGFORM AND
ROOTS, OBTAINED FROM
ARTIFICICALLY ORIGIN FROM
PATTALAND.

94 CLASSIC COTTAGE INTERNATIONAL 57.358 MTs 27.05.2023
% OBTAINED FROM PATTALAND Application will be considered fresh
from 1st April, 2024,
Deferred dus to want of comments /
RED SANDERS HEARTWOGD IN LOG NOC from M/o EF&.LC (SU Div)
CDISHA FOREST DEVELOPMENT HQRXEXLAPPLYOO000593AM
95 CORPORATION LIMITED 71 FORN OBTAINED FROM 17.927 MTs 01.06.2023
ARTIFICIALLY PROPAGATED QRIGIN
Deferred due to want of comments /
NOC from W /o EF&CC {SU Div
a6 CDISHA FOREST DEVELOPMENT HQRXEXLAPPLY0D000602 A E;ﬁsﬁgsﬁ:&:;iﬁgﬁoon INLOG 90,781 MT: 03.06.2023 ¢ )
CORPORATION LIMITED 24 i 5 e
ARTIFICALLY PROPAGATED ORIGIN
The quota for Andhra Pradesh for
Finacial year 2023-24 has been
exhausted and therefore, no new
authorization will be issued for RED
SANDERS WOOD IN LOGFORM AND
Red Sanders Wood Logs ROOTS, CBTAINED FROM
obtained from exclusively ARTIFICICALLY ORIGIN FROM
HQRXEXLAPPLYCDO00923 o . PATTALAND.
97 MRL ASSQCIATES INDIA AM24 sourced from cultivation origin - |25.50 MTs 03.07.2023 o . .
obtained from private land Application V?.'IH be considered fresh
{including Pattaland) from 1st April, 2024.
Ministry of Environment Forest and Climate Change (Ozone Cell)
Rejected & closed due to non-
furnishing of relevant documents
from the firm after several
reminders.
P CONVERGENCE CHEMICALS PRIVATE [HQRXEXLAPPLYOODOODS8AM HEXAFLUOROISOPROPANOL 10687.500 kes 10.04.2023

LIMITED

23




HQRXEXLAPPLYD0002412AM

A78D (2-(4-bromo-1-{5-(tert-butyl}-
[1,1"-biphenyl]-2-yl)-1H-

Deferred Comments / NOC received
from M/o EF&CC (Ozone Cell) vide
vide 0.M Neo. 11/22/2023-0C dated
21.03.2023.

A deficiency letter seeking
information from the firm regarding
clarification whether the item fall
under the category of ozone

99 IND SWIFT LABORATORIES LIMITED benzo[dlimidazoIAZ-yLH,ﬁ-b‘\s(z- 5 KGs 04.02.2023 B
23 tmethyl-d3) propan-2-y11,11,3,3,3- depénmgnt. Also the apphc‘at!on
déiphanof) received is not completely filed.
The documents are awaited from the
firm.
Deferred due to want of reason far
applying under restricted category as
the itemn under HS code 29147990 is
free according to schedule Il of the
export policy.
Further based on the comments
received from M/o EF&CC (Ozone
celly vide O.M No. 11/22/2023-0C
dated 15.02.2023 stating the item of
export is neither ozone depleting
substances{ODs} nor
Hydrofluorocarbons (HFCs). Hence
100 PARAGON FINE AND SPECIALITY HORXEXLAPPLYOO0D2297AM 2,3-DICHLORO- 1,4- NAPHTHOQWI 2000 KGs 06.01.2023 they do not have any comments to
CHEMICAL LiMITED 23 NONE (DICHLONE)
offer.
A deficiency letter seeking
infarmation from the firm seeking
clarification for applying under
restricted category as the item under
HS code 29147990 is free according
to schedule 1l of the export policy.
The information from the firm is
awaited.
tanochlore Rifluoro Methane Deferred due to want of commants /
ARAT £ RXEXLAPPL 00635AM
101 GUIARAT FLUOROCHEMICALS Hal APPLYOOD 3 {Refrigerant R-22 OR HCFC-22] (For |2800 MTs 14.06.2023 NOC from M/o EF&CC [Ozone celt}
UMITED 24
Non Feedstock uses)
Deferred due to want of
OPAQUE CERAMICS PRIVATE HOQRXEXLAPPLYQDOC0190AM MICRONIZED ZIRCONIUM SILICATE comments/NOC from DAE
102 ‘ {5 micron/ Patta/Flour {325 Mesh)/ 2400 MTs 27.04.2023
LIMITED 24
Shwet)
103 |SUKASO CERACOLORS PRIVATE HORXEXLAPPLYOODO0G34AM | ZIRCOMAT 5 Micron / 325 Mesh - [0 14,06 2023 Deferred due to want of
LIMITED 24 powder {Ceramic Opacifier) o comments/NOC from DAE
OPAQUE CERAMICS PRIVATE HORXEXLAPPLYODOO0G46AM |MICRONIZED ZIRCONIUM SILICATE Deferred due to want of
104 . 1000 MTs 17.06.2023 ts/NOC f DAE
LIMITED 24 (Zircopaque} comments rom
oy |OPAQUE CERAMICS PRIVATE HORXEXLAPPLYOOODOG47AM | MICRONIZED ZIRCONIUM SILICATE ), o 17062023 Deferred due to want of
UMITED 24 (zircopaque} 5 Ve comments/NOC from DAE
105 |OPAQUE CERAMICS PRIVATE HQRXEXLAPPLY00000655AM [MICRGNIZED ZIRCONIUM SILICATE o 17.06.2023 Deferred due to want of
LIMITED 24 {Zircopague) e comments/NOC from DAE
TORREC!ID INDIA PRIVAT HORXEXLAPPLYODOCOS33 B! d
107 RRECID INDIA PRIVATE QRXEX 00933 |5 conium Silicate10.141 10121 MTs  |05.07.2023 eferred due to want of
LIMITED AMZ4 comments/NOC from DAE




PAQUE CERAMICS PRIVATE HQRXEXLAPPLY:! 6 |MICRONIZED ZIRCON!IUM Deferred due to want of
108 opAQ a LY0000035 i 1000 MTs 12072023
LIMITED AM24 SILICATE {1 Micron) comments/NOC from DAE
SUKASO CERACOLORS PRIVATE  |HORXEXLAPPLYODDOG58 |ZIRCOMAT 5 Micron 325 Mesh Deferred due to want of
cron ash -
105 I, i 950 MTs 12.07.2023 comments/NCC from DAE
LIMITED AM24 Powder (Ceramic Qpeifier)
« = .
Ministry of Mines
Deferred comments from MoM
Friabte Chrome ore with grade received in which they have further
greater than 47% Cr203. FOB Value told to sought comments from Indian
HGRXEXLAPPLYQD002627AM . .
il TATA STEEL MINING LIMITED 13 derived including Export Duty. 30000 MTs 10.03.2023 Bureau of Mines
Values shown are approx. Quantity
in WMT{+/- 10%)
Deferred. Firm has been asked to
HCORXEXLAPPLY furnish certain d ts &
111 AADISH 'MPEX PRIVATE LIMITED Q . 1YDD002508AM SEA SAND, GR 15 KGs 09.03.2023 ‘urnls ’ . rain -0C|-Jmen S
23 information which is awaited from
tha firm.
Deferred due to want of
¥ 7 .
112 |MAHINDRA AND MAHINDRA LIMITED ngXEXLAPPL PRO0COTIAM [ SiLica SANG 6100 MTs 07.04.2023 comments/NOC from Ministry of
Mines
Approved on the basis of the
Comments / NOC vide OM -M V-
16/15/2023-Mines V dated
06.07.2023 received from MoM
- appraving the exports og 75 KGs
Silica Sands: Processed
CEMERG CONSULTANCY PRIVATE HQRXEXLAPPLYOOOD0Z03AM ilt .
13| Q O0203AM | White)STANDARED SAND (5 - 650 | 75 ks 28.04,2023 Silica Sands: Processed
IMITED 24 1991 {White)STANDARED SAND -{IS - 650 -
1991) by M/s CEMERG
CONSULTANCY PRIVATE LIMITED
Deferred due to want of
HGQRXEX .
114 [SHREE MULTITRADE 2? EXLAPPLYG0000215AM CRE AND COAL DUST 10000 MTs 01.05.2023 comments/NOC from Ministry of
Mines
Closed.Comments / NOC from MoM
vide OM dated 17.06.2023 received
HORAXEXLAPPLY00002220AM from MoM stating that the item is
115 SHASHI MINERALS 23 Garnet abrasive non beach minerals [3000 MTs 20.12.2022 freely expartable and export is
allowed only through STE-Indian Rare
Earths Limited.
Deferred due to want of
116 ECO CLAY SOLUTIONS PRIVATE HQRXEXLAPPLYDO0Q0S70 Chrome ore lumps, containing 600 MTs 12.07 2073 ¢ te/NOC f Ministry of
i . en ram INIstry o
LIMITED AM24 47percent Cr203 and above comments ° v
Mines
) . Deferred due to want af
HOQRXEXLAPPLYQ0002207AM |Hard White Shaving Shorted Office
117 K R IMPEX 12,
3 Paper Shavingn - Waste Paper 1000 s 16122022 comments/NOC fram DPIT
Deferred due to want of
HQRXEXLAPPLYC0002314AM
118 |VIPRAEXIM 2 News Paper for Re use 25000 MTs 10.01.2023 comments/NOC from DPIT
Ceferred due to want of
HQRXEXLAPPLYQO002353AM
119 |JANAR EXPORTS 23 Over {ssued Newspapers 200 MTs 17.01.2023 commaents/NOC from OPIIT
Deferred due to want of
HORXEXLAPPLYODOD2429AM
120 VIPRA EXIM 23 News Paper for Re use 100 MTs 08.02.2023 comments/NOC from DPIT
Deferred due to want of
HQRXEXLAPPLYODOD2477AM
121 |[AVN SPICES PRIVATE LIMITED 2 Used News Paper 100 MTs 16.02.2023 comments/NOC fram DPIIT
Deferred due to want of
HQRXEXLAPPLYOQDOZ2523AM
122 |SAFAA EXPORTS 23 WASTE PAPER NEWS PAPEE 100 MTs 27.02.2023 comments/NOC from DPIT
Deferred due to want of
123 SHREE SHYAM TRADERS HQRXEXLAPPLY0O002540AM [RECOVERED(WASTE & SCRAP) 10000 MTs 0503.2023

23

PAPER OR PAPER BOARD

comments/NQC from DPIT

2,




Deferred due to want of
HORXEXLAPPLY(OD0Z643AM
124 POTHIGA! IMPEXP 73 WASTE NEWS PAPER 500 MTs 14,03.2023 commants/NQC from DPIT
Deferred due te want of
HORXEXLAPPLYODC00S88AM
125 SANPAR EXPORTS 34 OLD NEWS PAPER 100000 KGs 31.05.2023 comments/NOC from DPNT
126 NETIQUE INFOTECH PRIVATE HORXEXLAPPLYOOOO0626AM |WASTE PAPER-DVER ISSUED NEWS T 5 Deferred due to want of
LIMITED 24 PAPER 1000 MTs 12.06.2023 comments/NOC from DPIT
127 |POTHIGAI IMPEXP HQRXEXLAPPLYDBODGTSTAM | 5 e ED MEWSPAPER 20000 MTs 30.06.2023 Deferred due to want of comments/NOC
24 from DPIT
4,
128 ATS GLOBAL SOLUTIONS HORXEXLAPPLYQDD00304AM RECOVERED NEWSPAPER 3000 MTs 03.07.2023 Deferred due to want of comments/NOC
24 from DPIT
. s -
Ministry of Textiles
Deferred due to want of
a N:Ia:madne flubre st-aple Lc[!-.znns;nt}ch comments/NOC from M/o Culture.
wall hanging lguranic calligraphy As directed by Chairman, EFC, 2 letter
HQRXEXLAPPLYODOO0159AM total area 5.06 square meters ) .
129 NEW KASHMIR CREATION 23 8. Manmade fibre (velvet] wall 26 Pcs 08.05.2022 to Ministry of Culture for expediting
hanging {quranic <alligraghy) tetal their comments in the case will be
area 3.82 square meters issued.
Deferred due to want of
HORXEXLAPPLY0OC024344M ! comments/NOC from Central Silk
[TRAL SI AR Bivoltine hybi itk 0 02,2023 . .
130 CEN SILK BOARD 23 woltine hybrid silkworm epgs 36000 gms 09.02.2¢ Board (Ministry of Textiles) & MEA
respectively.
Silk-worm cocoons suitable for Deferred due to want of
HQRXEXLAPPLYOOQOOS54AM .
131 HKGNSILK 24 reeling-Assorted Mulberry Cocoon 111950.68 KGs  |17.06.2023 {comments/NOC from MoT
M Grade
.
Ministry of Petroleum & Natural Gas
Deferred due to want of information
Biodiesel and mixtures thereof, not from the firm
containing or containing less than
HORXEXLAPPLYOD0O02471AM
132 ADVAITH BIOFUELS LIMITED 2;1 A 0002 70 percent by weight of petroleum 3000 MTs 15.02.2023
oils or oils obtained from
bituminous minerals.
Mixture containing 90% tthyl Deferr‘:edtd;;(;z :uam :::l P&NG
HQRXEXLAPPLYOD002513AM Alcohol+10% additives used for comments rom Mo
133 AAMISHA FOODS PRIVATE LIMITED . 480 Litres 2202.2023
23 preparation of UNI-RIPE Fruit
Ripening Concentrate
Deferred due to want of
comments/NCC from MoP&NG
DOSCH PHARMACEUTICALS PRIVATE HORXEXLAPPLYO0D002615AM )
134 ETHYL ALCOHOL 96% 200000 litres 10.03.2023
LIMITED 23
. . .
Miscellaneous Applications




HQRXEXLAPPLY0000Q122AM

Used/Scrap Fishnets, Cast Nylon,
Hard Waste in form of lumps,

Deferred due to want of camments
from M/o EF&CC {(HSM Divisien). As
directed by Chairman, EFC, a letter to
HSM Division for expediting their
comments in the case will be issued.

135 SG PINDIA 9000000 Kgs 29.04.2022
23 Scraps or any other articles made of €
Nylon
Deferred. A deficiency letter has been
HORXEXLARPLYOOOD1920AM issued to the firm asking to furnish
136 VIRENDRA HARIBHAI PANSARA 21 Specification 100000 Nos 06.10.2022 certain documents & information
which is awaited from the firm.
Deferred. A deficiency letter has been
i i issued to the firm asking to furnish
137 |'NDIRA GANGHI ZODLOGICAL PARK | HQRXEXLAPPLYODODZ108AM Ipa'"ted Sr:c'l'k?(r"m:, VR 14112022 ain s & mf mation
VISAKHAPATNAM 23 eucoceq a_a) esser Adjutan 0s 11, ce laln' ocurlne 5 ormatio
(Leptoptilosjavanicus) which is awaited from the firm.
Deferred due to want of comments
HORXEXLAPP from Department Of Fertilizers.
138 ANP TRADE LLP 23Q LAPPLYODO0222BAM Potassium chloride 1000 MTs 20.12.2022
Deferred. A deficiency letter has been
issued to the firm asking to furnish
INCIRA GANDHI ZOOLOGICAL PARK  |HORXEXLAPPLYOO002304AM . . ) cer‘tam- docur,nems & infomjlatmn
138 VISAKHAPATNAM 73 Gharial (Gavialis gangeticus) 4 Nos. 08.01.2023 which is awaited from the firm.
Deferred. A deficiency letter has been
issued to the firm asking to furnish
HQRXEXLAPPLYOOD02665AM DOMESTIC SOLAR WATER HEATER 1 No. INo. 9600 Certam’ docur'ﬁems & information
140 [HU HU INTERNATIONAL 23 3001/ DOMESTIC SOUAR WATER || 0 10 17.03.2023 which is awaited from the firm.
HEATER 200L/ELECTRICAL WIRE
Deferred due to want of comments
PROSTATE EXTRACT RECTAL from Department Of
SUPPOSITORIES 30MG BRAND Pharmaceuticais.
CAPLIN POINT LABORATORIES HQRXEXLAPPLYQODOOD45AM NAME PROSTAERET PROCTO 36MG
141 LIMITED 24 EACH SUPPOSITORY CONTAINS 656046 Nos. 24.04.2023
PROSTATE EXTRACT 30 MG
EQUIVALENT TO 6 MG IN TERMS OF
WATER SOLUBLE PEPTIDES
Approved on the basis of the
Approved. Comments / NOC from
Department of Food and Public
ASHA RAM AND SONS PRIVATE HORXEXLAPPLYODODDSS7AM | ] Bistributionare awaited received via
142 Sodium Caseinate 2000 KGs 27.05.2023 e-mail dated 10.07.2023 approving

LIMITED

4

the exparts of 2000 KGs of Sodium

Caseinate by M/s ASHA RAM AND
SONS PRIVATE LIMITED




15 WATER ENERGY LIFE COMPANY HORXEXLAPPLYOOO00463AM N trients for Plant d Deferred due to waat of comments
ang nutrients for Plants an
143 ' 655 KGs 16.05.2023 from Department Of Fertilizers.

PRIVATE LIMITED 24 Fertilizer

Deferred due to want of comments
HORXEXLAPPLYODOOD460AM

144 K K TRADERS HUF 91 NEEM SEED FCOR MEDICINAL USE 3000 KGs 16.05.2023 from Ministry of AAYUSH.

Closed. According to Schedule Il of
Export Policy, the item is freely
exportable and export is allowed only
HQRXEXLAPPLYDODOD7SOAM material |‘s a1 to_CSU hvclmlcarbon through STE-Indian Rare Earths Limited.
145 SERCS ENERGY PRIVATE LIMITED 34 liquid which contains approximately 8 KGs 29.06.2023
910 2.8 wi% sulfur compounds

Note :
{i) Deferred cases: Cases shown as deferred imply that approval is pending for want of comments/NOC fram the conce ned Technical Agencies , requirernent of additiona!
information/clarification from the applicant firm or necessary examination of specific documentry evidence of the firm .

(il Approved cases: Cases which got approved by EFC are issued export authorisations by DGFT{Hgrs.} to the firm(s). As per Appendix 2K of FTP-2015-20, the fee for obtaining
export license is Rs. 1000/- only (per application) irrespective of itern/quantity/fCB value etc.

{ii) Approved post-facto: Cases shown as Approved post-facto imply that approval against thase cases have already been issued by DGFT {Hgrs), with the approval of Chairman,
EFC in terms of Para 2.51(c) of HBP (Handbook of Procedure 2015-20). In order to facilitate export, para 2.51 gives power to Chairman, EFC to issue authorization in those ¢ases,
which have been discussed by EFC at least once in previous meeting and got deferred, and where NOCs / recommendations have been received subseguently from the concerned
agencylies) with no divergence in views. However, such cases, shall be brought before EFC in its subsequent meeting for approval on ex-post facto basis.

{iv) Dropped Casesshown as Dropped imply that the firm is not responsive to the queries of DGFT or to the cancerned Administrative Ministry/Deptt. and has not furnished
documents/information/ clarification as called for despite reminders. Such cases are dropped from active agenda of EFC. However, the case can be recpened once the documents
are received from the firm with fresh date of application.

{v) Rejected. Cases which are shown as Rejected imply that the EFC, after cansultation with the Administrative Ministry / Deptt., decided not to grant authorisation dug t0
reasons such as, proposal not su pperted by the concerned technical agency, not fu rnishing the relevant documents within the stipulated time period, not replying to the deficiency
letter within the prescribed time period. No further communication will be issued by DGET{Hars) in such cases. However, the firm can request for review of the decision of the
Committee before DGFT.

(Vi) Closed. Cases which are shown as Closed imply that the EFC, after consultation with the Administrative Ministry/Deptt. has decided to close the case due to the reason that
the proposed item to be exported is ‘Free’ as per the present ITC {HS) Export Policy, 2018 and does not require licence from DGFT.
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